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Ministry from State Government of Himachal Pradesh, which are being processed as per

the prescribed procedure.
Shortcomings in MIS of MGNREGA

200.DR. K. V.P. RAMACHANDRA RAO: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether the Management Information System (MI3) of MGNREG A has several

shortcomings; and

(b) if so, whether Government would put in place a framework for MIS by laying
down minimum standards and accountability of the Ministry managing the system in

consultation with all concerned stakeholders?

THE MINISTER OF STATEIN THE MINISTRY OF RURAL DEVELOPMENT (SHRI
RAMKRIPAL YADAV): (a) and (b) NREGASoft was launched in the year 2006. Initially 1t
was developed as an offline system, which with improvement in internet services was
converted to an online system. The system 1s responsive to requirements from field and
allows for customization accordingly including any shortcoming reported from stakeholder.
This has led to building of a vast and robust database. A monthly meeting with State
Nodal Officers 1s held on regular basis to review issues pertaining to MIS. A security audit
of the system are undertaken on regular basis and any vulnerability reported by them 1s

addressed immediately.
Houses sanctioned to women under Indira Awaas Yojana

2201. SHRI TIRUCHI SI'VA: Will the Minister of RURAL DEVELOPMENT be pleased
to state:

(a) the number of houses sanctioned to women under the Indira Awaas Yojana

during the last two years and the current year, State-wise particularly in Tamil Nadu; and

(b)  the number of houses Government proposes to sanction during 2017-18 and

2018-19 and the proportion of such houses that would be sanctioned to women?

THE MINISTER OF STATEIN THE MINISTRY OF RURAL DEVELOPMENT (SHRIT
RAM KRIPAL YADAV): (a) Details indicating houses allocated to women under Indira
Awaas Yojana (TAY) during the last two years State-wise, including Tamil Nadu are given
in the Statement (See below).

TAY has been re-structured into Pradhan Mantri Awaas Yojana-Gramin (PMAY-G)
with effect from st April, 2016.



